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ttian two month in Delh.i, UP, Punjab 
and Haryana ; 

(b) whether thi d isease is accom -
nied by symptoms of j undico and creb-
ral di orders ; 

(c) if o, whether the ma! ria parusitc' 
have been found to be resistant to com-
mon anti-malaria drugs ; and 

(d) the stel>S which Govt"rnmcnt have 
taken to meet the situation ? 

THB MINISTER OF STATE J THE 
Ml ISTRY OF H E L TH AND 
FAMlLY WELFARE (SHRIMATI 
MOH lN K IDWAI) : (n) There ha 
some increase in the P. f.1/. puram ma! ri 
cases in rhe Staie of Uttar Pradesh, 
Punjab and Un.on Tcmtory of Delhi. 

(b) Yes. Howc"-cr, no such report 
has been TCC\:i ed from the Sta cs 

(c) Monitoring of chloroquine b 
revealed a foci of P. fa/dparum rcsistan 
strain in Sb ti agar and M irpur Pri-
mary Health Centre of Mirzapur dimict. 
Alternate drugs are being used in such 
areas. 

(d) A strategy or mus drug admini.s-
trat ion, alternate dru wherever n 
sary, inten ification of sur1eillance me -
surcs, opening up or dro distribution 
centres and insccric dal spray coverage 
in the affected areas has been ado d . 
Adequate quantilk of anti-mafaria dru 
and insecticide have been provided to 
the State Oovcmments. 
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2662. HRl DJGAMBAR I GH: 
Wd l the Mini Jer of HIPPI G D 
TRAN SPORT be plc&Jed to t le : 

(al Whether M/s. Escon· Roa11n1 
Ory Dock has since arrived in India and 
Centre ha uked 1hc Nhavn-Sheva Port 
Trust ( SPT) to allow it temporary r. 
king to whi h it bas twice denied pcr-
mls 'on to talion the Dry Dock in its 
waters on the pica that tbi ould r t-
rfct. the tomiaa cin:Jc or s.h1ps CC>mifll 
into the pon ; 

(b) whether the Bombay Port Tm t 
bas also dented !bat it bad aiven perm1s-
ioo to locate the lloat ioa Dry Dock m 

the waters under the jurisdi tioo of 
SPT; 

(c) if w, under what circumstance 
Rs. 25 crore Dry Dock was Imported by 
M/ . Elcorts wit.hoot first 11io1 appro-
val for its perm nent location and 
whether Govcromcnt '1 prior approval bad 
been obtained in the first lo taoce; 

(d) whether Govemmeot have by now 
decided its permanent location ; and 

(e) if so, where ? 




